867

BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL PRINCIPAL BENCH,
NEW DELHI
Misc. Application in disposed case No. 14/2026
in
ORIGINAL APPLICATION NO. 1267 OF 2024

Kuldeep Dhama Applicant
Versus
State of Uttar Pradesh & Anr Respondents
INDEX
S.No. Particulars Pages

1. Compliance report on behalf of the Director,
Geological and Mining Directorate, U.P.

2. Annexure -1
Letter dated 16.12.2025

3. Annexure -2
Letter dated 22.05.2023

4, Annexure -3
Letter dated 29.11.2023

5. Annexure -4
Copy of the Office order dated 29.08.2024

Filed by

=

[MUKESH VERMA]

Advocate for Director, Geological and Mining
Ch. No. 50, Old Block

Supreme Court of India,

New Delhi 110 001

(M) 9810108098

E-mail: mvermadv@gmail.com

New Delhi
Dated: 04.06.2026


mailto:mvermadv@gmail.com

868

9 g e gRa ferd,
e dis, 98 facdll |

Misc Application in disposed of cases No. 14/2026

in

R arelld I T=aR—1267 a9 2024

Gofald €M l...........

Hlo T RA arfdraxvr, g faech grT WG anmaw fRA$ 06.11.2025 &
qureq # yfardl "H®r—2 @ Sk W Ul AT (Compliance

Report/Responses) -—
@0 qifsa ge ST
0

1.

39. In the facts and circumstances of
the case the respondent no. 1- State of
LR, through Additional Chief
Secretary, Environment, Forest
andClimate Change, Government of
Uttar Pradesh and respondent no. 2-
Director, Mines and Geology,
Government of Uttar Pradesh and
respondent no. 5-Member Secretary,
UPPCB are directed to look into/verify
implementation of the Monitoring
System for Sustainable Sand Mining of
the Sustainable Sand Mining
Management Guidelines, 2016 (at
pages no. 64 to 66 thereof) and
Monitoring Mechanism of the
Enforcement & Monitoring Guidelines
for Sand Mining, 2020 (pages 48 to 63
thereof) and implementation of the
directions given by Hon’ble Supreme
Court and also by this Tribunal
particularly the directions given by this
Tribunal in O.A. no. 360/2015 titled
National Green Tribunal Bar
Association Vs. Virender Singh (State of
Gujarat) vide order dated 26.02.2021
and ensure (i) implementation of
appropriate measures for monitoring of
transportation of mineral from mining
area to end-user, such as essential
security features, check posts, CCTV
camera, GPS tracking etc., and for
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regular surveillance of the sand mining
reaches and constitution of district level
task force for this purpose, as outlined
in Chapter 7 and 9 respectively, of the
Enforcement and Monitoring Guidelines
for Sand Mining 2020 and (1)
appropriate mechanism for taking strict
punitive action against the persons and
vehicles involved in illegal mining in the
area under the Mines and Minerals
(Development and Regulation) Act,
1957 and directions issued by this
Tribunal vide order dated 26.02.2021 in
O.A. no. 360/2015 titled National
Green Tribunal Bar Association Vs.
Virender Singh (State of Gujarat) in
terms of penalty and environmental
compensation.

40. Respondents no. 1 and 2 are
directed to implement the
recommendations made by the Joint
Committee in the present case as
mentioned above and ensure that high-
resolution satellite images of the mining
activity in the lease area before and
after the mining activity duringlicense
period (at the time of commencement of
mining and at the time of closing of the
mining operation as the case may be)
be taken and kept in record to verify
the extant of mining which will served
as an effective remedial measure to
prevent any illegal mining.
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1. Enforcement & Monitoring Guidelines for Sand Mining, 2020 P SHR J7dE
A+ /URaET W Y9l IPHUH B Digital Technology T RATE AR,
drones/night vision drones 3¢ & YA &HYd gU PRICT Surveillance,
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(Recommendations) (Ift—~¥el™) IR FRATTER savas FTda] fraT orm—

a) Physical inspection before advertisement be ensured so that mineable

b)

reserve is verified.

Areas where only few leases are operative and the rest are not
settled/surrendered need to be carefully analyzed. There could be a
chance of cartel formation and mining of sand illegally from other
vacant mining plots under the garb of the operative lease.

Geo-fencing of sites, their physical demarcation, allotment of geo-
coordinates to all the pillars and their constant physical inspection and
electronic surveillance is a must to ensure that the mining activity is as

per the approved mining plan and no illegal mining, detrimental to
environment, is going on.

d) There has to be a mechanism to ensure that the actual mining activity

conforms to the approved Mining Plan and the approved Environment
Management Plan (EMP).
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e} There has to be an effective mechanism for restoration of environment
in case of its degradation due to mining.

f) All the mining activity should strictly comply with Provisions of Eja
Notification 2006, Sustainable Sand Mining Guidelines, 2016; The
Environmental Protection Act, 1986; The Water (Prevention and Control
of Pollution) Act, 1974; The Air (Prevention and Control of Pollution) Act,

1981 and Regulations of Central Ground Water Authority.
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